DEPARTMENT OF URBAN DEVELOPMENT
GOVERNMENT OF UTTAR PRADESH

' To,

The Registrar

National Green Tribunal

Principal Bench

New Delhi

Subject: Action Taken Report in T. S. Singh versus State of Uttar Pradesh Original
Application No. 490/2019

Hon’ble National Green Tribunal in above mentioned O.A. No: 490/2019 has issued
order dt. 07.10.2020 and certain directions have beeen given. The matter pertains to the
prevention of discharge of untreated sewage into River Sai at Pratapgarh, Uttar Pradesh.

Incompliance of order dt. 07-10-2020 Department of Urban Development, Govt. of
Uttar Pradesh has submitted detailed Action Taken Report vide letter dt. 01-02-2021 before
Hon'ble Tribunal. In view of the Hon’ble Court’s direction we, most respectfully submit the
following updated Action Taken Report:-

CURRENT STATUS IN REGARD OF CONSTRUCTION OF STPs

We, most respectfully submit to the Hon’ble Tribunal that the Pratapgarh Sewerage
Scheme was sanctioned in the year 2009-10 under State Sector Program. The major works
included under the project and present status is as under-

6.70 km of the Sewer Line is laid out of the Quantity proposed 12.47 km
Intermediate pumping station 1 no. is not through the complete construction yet.
The work on the Main pumping station 1 no. has been completed to 90%.
In the 8.95 MLD Sewage Treatment Plant, 90% of the work has been completed

Substantial work of construction of 8.95 MLD STP including installation of
electrical and mechanical equipment was successfully completed in the year 2013 however
it’s unfortunate to inform that Power connection and other ancillary works of the STP are
impeded since 2013 due to diversion of funds to other works for which an FIR has alredy
been lodged against the erroneous officials.

N

DISCHARGE OF WASTE INTO THE RIVER SAI

Further, it is to be informed to the Hon’ble Tribunal that 4 drains, namely Police line
drain, Bholiyapur drain, Sadar drain, and Ram Leela Maidan drain, having a total discharge
of 7.7 MLD, are being discharged into the river Sai. However, no direct discharges of the
untreated dains are made into the water body as the drains are first treated by the means of
Bio-remediation. This treatment is consistently being followed since March 2020.

STEPS TAKEN TO MAKE THE STP OPERATIONAL

A DPR under Namami Gange Programme, amounting to Rs. 33.91 cr., for I&D of
above 4 drains, including 15 years O & M, was submitted to NMCG (Govt. of India) vide
SMCG letter no. 882/SMCG-UP/0623/SMCG dated 28.08.2020 herewith attached as
Annexure 1. The project also includes provisions for making the STP operational.

Observations on aforesaid DPR were communicated by NMCG vide their letter no.
TE- 12014/1/2020-Tech. Construction NMCG dated 09.10.2020 herewith attached as
Annexure II. After incorporating the raised observations, revised DPR amounting to



Rs.32.56 cr., including 15 years O & M. was submitted to NMCG vide SMCG letter no.
1220/0623/SMCG-UP/04 dated 10.12.2020 herewith attached as Annexure III and
276/0623/SMCG UP/01 dated 15.03.2021 enclosed as Annexure IV.

Observations of the above-revised DPR were again communicated by NMCG vide
their office letter no. TE 12014/2020-TECH CONSTRUCTION 13.05.2021 hereby attached

as Annexure V.

A technical team of NMCG was required to visit the site. However, this visit could
not be accomplished due to the ongoing Covid-19 pandemic situation.

After the site visit of the Technical Team of NMCG and their conclusive
observations, a revised DPR will be submitted to NMCG for approval and allocation of
funds. After the approval of the DPR, finalization of tender, and issuance of Letter of Award
(LOA) to the qualified bidder, the project will be completed within 24 months after the

issuance of LOA.

The STP will be made operational after sanctioning of the project and 24
months after the issuance of the Letter of Award. The components of work distribution

of these 24 months are as follow:-

Interception & Diversion of 4 drains of Pratapgarh City

Description of work

Interception  work  including
approval of drwaing design etc.

Sewer carrying sewer line
including main hole &
reinstatement work and
approval of drawing design.

Overhauling of exsting STP

Connection with STP and MPS
Overhauling

Power connection with MEP
building.

Testing, and

trial, run.

commissioning

Start
date

From
award
of
tender

Finish Duration
d in Quantity Time
ate
months
6 months | 6 months 4 Nos 6 Manths
6 months | 6 months | 2.25 Km. | 6 Months
5months | 5§ months 1 Job S Months
2 months | 2 months 1 Job 2 Months
2 months | 2 months 1 Job 2 Months
3 months | 3 months 1 Job 3 Months

Remarks

Time has
been taken
in
antcipation
of approval
of project
and award
of tender

ACTIONS TAKEN AGAINST ERRING OFFICERS

It is to submit that the works on the project, sanctioned in the year 2006, were started
in the year 2009 and continued up to the year 2013. The proposed works under the approved
project could not be completed due to the diversion of funds. The persons responsible for
the diversion of funds are as follows:

il S

Sh. Rajesh Khare: Executive Engineer
Sh. Rakesh Kumar Srivastava: Divisional Accountant
Sh. Rampal Ram: Head Clerk
Late Sh. Satyendranath Srivastava: RGC (Expired in June 2020)
M/s Thermax Ltd. Chinchwad, Pune: Contractor Firm

The above-concerned persons have retired during the years 2014-2018. Further, as
per clause 351 (A) of the Civil Services Regulation Act, no proceedings can be initiated




against the persons responsible, after a lapse of 4 year period from the date of irregularity.
As such, disciplinary proceedings could not be initiated.

Although, an FIR has already been lodged against the following persons responsible
on 30.08.2020 under sections 409, 419, and 420 of the Indian Penal Code, hereby attached
as Annexure VI:-

1. Sh. Rajesh Khare: Executive Engineer

2. Sh. Rakesh Kumar Srivastava: Divisional Accountant
3. Sh. Rampal Ram: Head Clerk

4, M/s Thermax Ltd. Chinchwad, Pune: Contractor Firm

INTERIM MEASURES TAKEN TO CURB POLLUTION OF WATER BODY

Interim measures have been taken to prevent the polluted discharge from the drains
to enter the niver Sai. However, In order to ensure compliance with the orders of Hon'ble
Tribunal, the Principal Secretary Urban Development has issued instructions vide Letter No:
142/Nine-9-2019-893/2001 Dated: 03.02.2020 to the concemed ULBs for taking up the
interim measures for the treatment of drains till permanent infrastructure for treatment of
sewage is created is herein attached as Annexure VII,

It is further to be informed to the Hon’ble Tribunal that as a remedial measure to
curb water pollution was started in March 2020, by Bio-remediation of the 4 drains namely-
Police line drain, Bholiyapur drain, Sadar drain, and Ram Leela Maidan drain all of which
are discharged into the river Sai has been duly done. Time and again, water samples of these
4 drains have been coliected by the UPPCB. The assessments of such samples have shown a
reduction in BOD and COD levels. The reports of such remediation evaluations have been

attached herewith attached as Annexure VIIIL.

Dr. R&neesh Dube
Additional Chdif Secretary
Urban Development Department




Annexuxe— 1

OFFICE OF THE PROJECT DIRECTOR
STATE MISSION FOR CLEAN GANGA

Plot no 18, Sector -7, Gomati Nnpar Extenslon, Lucknow 226010
T-!:lter No.@32 /SMCG-UPié 22559 ¢ | Dated: August 2.8, ,2020
The Director General 'I» ¥t
e Vireeto » .
Natfunal, Misslqn For Clenan Gangn, :'“‘:;'::us ?5' ) iy
Major Dhyan Chand National Stadivm,  %expe ”z‘ﬂj";'ﬁ -
1" Floor, India Gate, New Delhl-110002 Bt L0* # 57
Re‘ : DPR for I&D and Sewnye Treatmen § Peatappsirh CH
Dear Sir,

This is to inform that the DPR for [ & D and Sewage Treatment Plant of Pratapgarh

Town, District Pratapgarh UP, amounting to Rs 33,6} Cr. has been prepared by U.P.fa) Nigam.
The details of the DPR aré as under.

SINo | Name of Project Estimated cost (Rs. In Cr) ,
. Costof works | O & M for 15 yrs | Total Cost |
] DPR of 1&D and Sewage Treatment 16.76 16.85 33.61
Plant for Pratapgarh city (UP).

The following Provisions have been made in the DPR :
1. Nala tapping <04 nos.
Connecting sewer- 226G m
Effluent channel - 50 M
Renovation of old STP - | No. .
StafT Quarter, Approach Road, Boundary wall & Gate elc.
15 years operation and maintenance.

The DPR submitted. by the Chief Engineer (Ganga), UP Jal Nigam, Lucknow vide Tetter Iﬁh.
447102210272 (3212020 dated 29.07.2020 is hereby recommended for review and initiating
appraisal activities for its approval under “Namami Gange” programme of NMCG.

5«

\ Yours sincerely,
\

N ol

Encl: As above.,

(Annavl Dineshkumar)
Additional Profect Director
Copy forwarded for information'to : _
1. PSto Project Director, State Mission for Clean Ganga-UP, Lucknow.
2. Managing Director, U.P. Jal Nigam , 6-Rana Pratap Mneg, Lucknow
< Chief Engincer (Gangn), U.P. Jal Nigam , 6-Rana Pratap Marg, Lucknow
4. Chicf Engineer, U.P. Jal Nigam , Pravagrj «
5, S.E. 2™ Circle, UP Jal Nigam, Prayagra). \

:DE% L
$: Ca Q'l.'.. . Addittonn] Prajech ;m!nr
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TE-12014/1/2020-TECH CONSTRUCTION NMCG
National Mission for Clean Ganga
Ministry of Jal Shakti, Department of Water Resources, RD & GR
Government of India
ek e sk ok ok sk ok S koK
1% ficor, MDC National Stadium
India Gate, New Delhi — 110002
Dated 9 Oct 2020
To,

Project Director, UP-SMCG

Plot no.-18, Sector-7, Gomti Nagar Ext.

Lucknow-226010

Subject: Reg. DPR of 1&D and STP works at Pratapgarh, Uttar Pradesh
Sir,

With reference to subject mentioned above, it is informed that NMCG has examined the

DPR for I&D with STP works at Pratapgarh, Uttar Pradesh and made several observations,
which are required to be addressed suitably before proceeding further. The observations on
the DPR is annexed (Annexure-I),
2. Further, this DPR has been prepared for I&D of drains and completion of left over
works. As per DPR it is mentioned that this project got sanction twice from state sector and
expenditure of about Rs 14.98 Crs was made but haven't resulted into completion of any
component. Detailed analysis of hurdles faced or reasons for non-execution and safeguard
to be adopted may be included in DPR.

3. It has also mentioned that existing infrastructure {incomplete)} will be used in the current
scheme but no details of the same have been provided. Please provide detailed analysis,
structure strength (NDT test) and up-gradation strateqgy for the same.

4. Thus the DPR is returned along-with observation for further necessary action.
5. This issues with the approval of ED (Projects), NMCG.
Thanking You.

For (Dr. Pravin Kumar)
Dir (T-I1I)

Encl: Observations Pratapgarh DPR (Annexure-I)

Copy to: - Managing Director (UP Jal Nigam), 6, Rana Pratap Marg Lucknow- 226001
Internal circulation: PS to DG, PS to ED (P)
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ANNEXURE-1

NATIONAL MISSION FOR CLEAN GANGA

REVIEW OBSERVATIONS ON DPR FOR I&D AND STP WORKS AT PRATAPGARH,
UTTAR PRADEH

Observations on DPR

1. As per DPR section 8.2, project for sewerage infrastructure including network, IPS,
MPS and STP has been estimated for Rs 15.78 Cr and sanctioned under State fund
and awarded to M/ s Thermax. Work delayed due to land issue, Sewer network work
could not be started due to low budget.

Further revised sanctioned of Rs 18.22 Cr was made in year 2010 for completion of
left over work, Work again started and stopped.

As of now expenditure of Rs 14.98 Cr have been made without completing even one
component i.e. STP, Sewer Network, MPS or IPS. The expenditure of Rs 14.98 Cr has
become infructuous.

DPR is silent about the action taken for non-performance in execution of works for
UPIN and/or contractor. SPMG/UPIN may include the such details in the DPR.

2. As per DPR, in the submitted proposal only MPS and STP claimed to be 90 %
completed are being proposed to be used. DPR is silent about the details like
condition assessment of completed work (as reported completed year as 2011),
coverage of sewer network already
laidetc. SPMG/UPJNmayincludesuchdetailsinthereporttojustifythesubmittedproposal.

3. Present rate of water supply has not been mentioned in the report. SPMG/UPIN may
provide the same in the report to assess the wastewater generation by the town and
to cross verify the discharge measured in the drains in Nov2019.

4. As per DPR section 8.2, there is sewerage infrastructure exists in the town as
detailed in table 2 above. However, details of components of sewerage infrastructure
like capacity of IPS, MPS, details of civil work completed at MPS, STP and diameters
of 12,472 km of sewer network proposed and 7.60 km laid with design horizonsetc.

This is required to understand the integration with infrastructure proposed in the
submitted DPR and same may be included in the DPR.

5. Itis also not clear from the report, that what works are pending in the STP as STP is
~ mentioned to be 90% complete. This is required to justify the costing of 1.62 Cr
considered in estimation for STP —pending works.

6. Consideringthefactthat40%householdshaveseptictanks, CoTreatmentofSeptagealong
Sewage may also be explored by UPIN at existingSTP.

7. SPMG/UPIN may provide the details of Interception and Diversion structure with the
submission to justify the estimates.

8. Details of pending works at MPS may be provided as it is claimed to be 90 %
Page 20f4



10.

11.

12.

13.

14,

15.

16.

17.

complete. This is required to justify items considered in estimation for MPS-pending
works.

The report needs to show and provide the details of 7.60 Km of already laid sewer
network in the City funded by State in the form of existing plan.

SPMG/UPIN may provide the details of the parameters for which the 8.95 MLD STP
is designed.

As per section 9.3.1 of the DPR, flows of the drains were estimated based on the
contributory population of 25 wards of Pratapgarh NPP. However, ward no 916 and
22 are not considered in catchment of any of the 4 drains. SPMG/UPIN may justify
the reason for the same and add the details of discharge location of wastewater
generated from these wards (approx. 1.36 MLD for year2037).

As per DPR measured flow of the drains has been tabulated in section 7 of the DPR
however detailed flow measurement sheets are not submitted with the
DPR.SPMG/UPIN may provide the same.

As per DPR section 13, wastewater quality of 4 drains has been tabulated however
detailed Waste water quality reports are not submitted with DPR. SPMG/UPIN may
provide the same.

The Water Quality of River Sai downstream and upstream of the town, also needs to
be included and impact of Partapgarh town need to be justified. Secondly, impact of
Sai River on Gomti River also needs to be mentioned in thereport.

As per the proposal drawing attached with the submission, Ramlila Maidan nala is

it diverts to the right and crosses the railway line through the culvert and discharges
into River Sai which was supported by google map also. The confluence of this drain
with River Sai falls within the boundary of NPP. SPMG/UPIN may provide the
justification for not considering tapping point at current location.

As per DPR, tapped discharge of 4 drains has been proposed to be carry by
interceptor sewer of 2260 m However, design of 2260 m of sewer line was not
available with the report. SPMG/UPIN may provide the same for review.
SPMG/UPINmayshowGL, ILatI&Dandpipesizeofproposedinterceptorsewernetworkin

Page 3 of 4



18.

19.

20.

21.

22,

23,

24,

the proposal drawing attached with the submission.

As per DPR, cost of 4 I&D has been estimated as Rs 3 Cr which is high. SPMG/UPIN
may provide the detailed estimate for the same.

As per DPR, cost of 2.26 Km has been estimated Rs16000/m seems to be on higher
side, the same can be optimized by SPMG/UPIN.

Cost of for Staff Quarters, Boundary wall, approach road, laboratory, office etc has
been included in the project cost which should have been the part of the earlier
awarded STP contract. SPMG/UPIN may recheck the items and exclude those from
the submitted proposal to avoid duplicity.

In addition, detailed estimate for Staff Quarters, Boundary wall, approach road etc
has not been submitted with DPR.SPMG/UPIN may provide the same to support the
estimate, ‘

As per DPR, 15 years O&M estimation, maintenance cost has been escalated as 5%
per year which is not as per NMCG Guidelines. SPMG/UPIN may be re-estimated as
per NMCG Guidelines.

As per DPR, per annum cost for manpower, Electricity, chemical and Fuel cost has
been estimated however, detailed estimate for electricity, Diesel and chemical has
not been provided. SPMG/UPIN may provide the same toreview.

As per DPR, project cost has been estimated as Rs 33.91 Cr including GST. However
as per PMC NMCG project cost can be reduced by almost 25% by optimizing as
suggested.

Page 4 of 4
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Armexuye— V

TE-12014/1/2020-TECH CONSTRUCTION NMCG
National Mission for Clean Ganga
Department of Water Resources, River Development & Ganga Rejuvenation

Ministry of Jal Shakti, Government of India
ek ok ok ok koK ok K

1t floor, MDC National Stadium
" India Gate, New Delhi — 110002
Dated 13* May 2021

To,
Project Director, UP-SMCG
Plot no.-18, Sector-7, Gomti Nagar Ext.

Lucknow-226010

Subject: Reg. DPR of I&D and STP works at Pratapgarh, Uttar Pradesh
Ref: - memo no. 273/0623/ SMCG-UP/01 dated 15-03-2021

Sir,

With reference to subject mentioned above, it is informed that NMCG has examined the
DPR for I&D with STP works at Pratapgarh, Uttar Pradesh and made few abservations. The
observations on the DPR are annexed (Annexure-I).

2. The DPR proposed I&D of drains and completion of left-over sewerage works. Some of
this sewerage works are very old and weren't even commissioned thus a site visit by
technical team may be required to understand and assess the condition of existing
infrastructure. The site visit may be planned after improvement of conditions arising out of
Covid-19.

3. Thus, the DPR is returned along-with observation for further necessary action.

4. This issues with the approval of ED (Projects), NMCG.
Thanking You.

(Dr. Pravin Kumar)
Dir (Technical)

Encl: Observations Pratapgarh DPR (Annexure-I)
Copy to: - Managing Director (UP Jal Nigam), 6, Rana Pratap Marg Lucknow- 226001
Internal circulation:PS to DG, PS to ED (P)
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Obseryation raised by National Mission of Clean Ganga New Delhi on submitted DPR for I&) and STP work at Pratapgarh (U.F.)

Annexnre-1

S.No.

OBSERVATION BY NMCG

COMPLIANCE BY UPJN

Reply by NMCG

1

As per DPR section 8.2, project for sewerage
infrastructure including network, IPS, MPS and
STP has been estimated for Rs 15.78 Cr and
sanctioned under State fund and awarded to M/ s
Thermax. Work delayed due to land issue. Sewer
network work could not be started’ due to low
budget.

Further revised sanctioned of Rs 18.22 Cr was
made in year 2010 for completion of left over
work. Work again started and stopped.
As of now expenditure of Rs 14.98 Cr have been
made without completing even one component i.¢.
STP, Sewer Network, MPS or IPS. The
expenditure of Rs 1498 Cr has become
infructuous.

DPR is silent about the action taken for non-
performance in execution of works for UPIN
and/or contractor. SPMG/UPIN may include the
such details in the DPR.

Due to fund crisis balance works of project could not be
completed. The proposed works of Sewage treatment
plant had been completed since july2011,but due to non
availability of clectric power connection testing and
commissioning of mentioned STP was not done by firm.
Almost more than 8 years elapsed, till date incomplete
sewage treatment plant 8.95 MLD capacity could not
got functional and fruitful. A DPR Rs. 354.15 lacs for
making functional existing incompletc STP was
submitted to urban department under state sector but
sewage collection system and tapping of drains were not
included in mentioned propesal. Without reaching
sewage, STP could not got useful so approval of above
DPR will not fruitful. In Pratapgarh city there are four
drains are directly falling mto the niver Sai. Scwage
generated in city Pratapgarh discharge & flows through
these drains, so DPR for interception and diversion and
overhauling work of STP have been taken and submitted
for approval to got functional and fruitful,

Noted, but why the old contract couldn’t
complete the works. Why wasn’t the
power connection and testing
commissioning considered in the old
contract, The same can be explained in
the DPR alongwith the report from
Project andit for the previous STP
contract.

Not Complied.

As per DPR, in the submitted proposal only MPS
and STP claimed to be 90 % completed are being
proposed to be used. DPR is silent about the details
like condition assessment of completed work (as
reported completed year as 2011), coverage of
sewer network already laid etc. SPMG/UPJN may
include such details in the report to justify the
submitted proposal,

Pratapgarh sewage work was sanctioned in the year
2009-10 under state sector progtamme, in this project
sewer line 12.474 KM , IPS IN{.,, MPS 8.95 MLD -1
NO., and STP 8.95 MLD capacity-! No. had been
proposed but against proposed work only 7.60 KM
sewer line, in MPS ( inlet screen system is not
constructed) abmost 90% works are completed , IPS -
not started. Update status of executed works are
mentioned in report of the DPR on Page No.- 5.

Noted.
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Present rate of water supply has not been
mentioned in the report. SPMG/UPIN may provide
the same in the report to assess the wastewater
generation by the town and to cross verify the
discharge measured in the drains in Nov 2019,

Rate of water supply of Pratapgarh NPP has been
mentioned in the report of the DPR, Page number 7 and
Page No. 38 & 39.

Complied. But the DPR has considered
additional 15% to be included towards
unaccounted water. The basis of the
same may be provided.

As per DPR section 8.2, there is sewerage
infrastructure exists in the town as detailed in table
2 above. However, details of components of
sewerage infrastructure like capacity of IPS, MPS,
details of civil work completed at MPS, STP and
diameters of 12.472 km of sewer network proposed
and 760 km laid with design horizonsetc.
This is required to understand the integration with
infrastructure proposed in the submitted DPR and
same may be included in the DPR.

In Pratapgarh town sewerage project was sanctioned in
year 2006. In this sewerage project base year taken in
2007, seweage generation in base year was adopted 7.70
MLD & for the intermediate year 2022, projecied
seweage generation was B.89 MLD, so 8.95 MLD
capacity STP was proposed. The population of
Pratapgarh Nagar Palika Parishad is 76133 as per census
year 2011 due to which the DPR could not proposed
under AMRUT and in state sector fund is limited.
Requirement of sewer line in Pratapgarh city is 120 Km.
but in previous sanctioned sewerage project only 12.474
km. was taken. Which is not adiquate as per requirement
of the Pratapparh city. There is existing sewerage
infrastructure is unable to facilate the town with
sewerage facility. Proposed i&D work and over hauling
of existing sewerage treatment plant are included in this
DPR for prevention of the pollution load in Sai River.

Ok Noted.

It is also not clear from the report, that what works
arc pending in the STP as STP is mentioned to be
90% complete. This is required to justify the
costing of 1.62 Cr considered in estimation for STP
—pending works.

Existing STP has been shown in index map. STP could
not be got funchional since 2011 due to non availbility of
fund. Power connection, over hauling of existing STP
and inlet sceen channel have been proposed in this DPR.
The justification of the costing of 1.62 Cr. is atiatched
on Page No.- 136 to 146.

Ok Noted,
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6 Considering the fact that 40% house hoids have | Already 8.95 MLD capacity STP has been constructed
seplic tanks, CoTreatment of Septage along | under state sector so it is necessary to make functional
Sewapge may also be explored by UPJN at | existing unused STP. As per information of the
existingSTP. Pratapgarh Nagar Palika Parishad 40% households have
septic tanks and 60% building do not have septic tanks
in such area sewage and sullage flow into open drains,
The waste water from septic tanks and soakpits flow
into open drains, discharge comesinto these natural
drains and ultimately into Sai River. So I&D project of
Pratapgarh will be avable to prevent the waste water
which are falling in River Sai. Not Complied.
7 SPMG/UPIN may provide the details of | Details of Interception and Diversion structure has been
Inferception and Diversion structure with the | given in the DPR page number 65 to 112.
submnission to justify the estimates. ok Complied
8 Details of pending works at MPS may be provided | MPS had been constructed since July 2011 so inlet
as it is claimed to be 90 % complete. This is | screen, by pass system, power conpection and over
required to justify llems considered in estimation | hauling works are proposed in this DPR.
for MPS-pending works. Noted
9 The report needs to show and provide the details of | Existing laid sewer has been shown in index map.
7.60 K of already laid sewer network in the City
funded by State in the form of existing plan. Index map ot found in the DPR.
10 | SPMG/UPIN may provide the detsils of the | Existing STP was proposed in year 2006 at that time

parameters for which the 895 MLD STP is
designed

applicable parameters of CPCB where adopted. It has
been mentioned in DPR section - 13, Page No.- 48.

need to check

As per section 9.3.1 of the DPR, flows of the
drains were estimated based on the contributory
population of 25 wards of Pratapgarh NPP.
However, ward n0 9 16 and 22 are not considered
in catchment of any of the 4 drains. SPMG/UPIN
may justify the reason for the same and add the
details of discharge location of wastewater
gencrated from these wards {(approx. 1.36 MLD for
year2037).

Ward number 9, 16 and 22 situated in trans Sai river
area, these four drain covered only main city side of Sai
area. Above menhioned wards waste water comes in
chilbila drain. Discharge of chitbila is 1.30 MLD.
Proposal for treatment of discharge of this drain is to be
submitted based on wetiand technology. In this DPR
only city side drains have been taken.

Noted
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12

As per DPR measured flow of the drains has been
tabulated in section 7 of the DPR however detailed
flow measurement sheets are not submitted with
the DPR.SPMG/UPJIN may provide the same.

Detailed flow measurement sheet has been given in the
DPR page number &0 to 63.

Not found. Not complied

13

As per DPR section 13, wastewater quality of 4
drains has been tabulated however detailed Waste
water quality reports are not submitted with DPR.
SPMG/UPJN may provide the same.

Detailed Waste water quality reports has been given in
the DPR page number 59.

Complied

The Water Quality of River Sai downstream and
upstreamn of the town, also needs to be included
and impact of Pariapgarh town need to be justified.
Secondly, impact of Sai River on Gom#i River also
needs to be mentioned in thereport.

Attached

Complied

As per the proposal drawing attached with the
submission, Ramlila Maidan nala is proposed to be
tapped near the railway track near the STP.
However a major part of
it diverts to the right and crosses the railway line
through the culvert and discharges into River Sai
which was supporied by google map also. The
confluence of this drain with River Sai falls within
the boundary of NPP. SPMG/UPJN may provide
the justification for not considering tapping point at
current location.

At present time major part of Ram lila maidan drain is
naturaly diverted to right side and cross the railway line
through the culvert and discharge meets in Sai river but
in the proposal making wide drain whole discharge of
Ramlila maidan drain will be brought at one point then
to be tapped and diverted into the MPS.

Ok Noted.

As per DPR, tapped discharge of 4 drains has becn
proposed to be carry by interceptor sewer of 2260
m However, design of 2260 m of sewer line was
not available with the report. SPMG/UPIN may
provide the same for review.

Design of sewer line has been attached with DPR at
page number 49 io 58,

Complied

17

SPMG/UPIN may show GL,IL at 1&D and pipe
size of proposed interceptor sewer network in
the proposal drawing attached with the submission.

Details of GL, IL at 1&D and pipe size of proposed
interceptor sewer network are shown in the map.

Noted
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18 | As per DPR, cost of 4 1&D has been estimated as | Details of Interception and Diversion structure has been
Rs 3 Cr which is high. SPMG/UPIN may provide | given in the DPR page number 65 to 112 and there is no
the detailed estimate for the same. possibility to reduce cost. Noted
19 | As per DPR, cost of 2.26 Km has been estimated | As per site condition estimation and costing of sewer
Rs16000/m seems to be on higher side, the same | line is economical side .
can be optimized by SPMG/UPJN. Noted
20 [ Cost of for Staff Quarters, Boundary wall, | Staff Quarters, boundary walls, approach road,
approach road, laboratory, office etc has been | Iaboratory, offices etc. have been taken in this DPR, Was the previous contract between the
included in the project cost which should have | because above mentioned infrastructure were not taken state an dl::ontractor been formally
been the part of the earlier awarded STP contract. | in the old DPR, hence there is no recutrence. Only cost foreclosed? If not the same need to be
SPMG/UPIN may recheck the items and exclude | of STP was awarded in contract above mentioned works confirmed via a proper project audit
those from the submitted proposal to avoid | were not the part of earlier awarded STF contect. Any incomplete work by the ¢ ontra(;t or
duplicity. shall lead to the wastage of public
resources which can be avioded by
proper contract monitoring,
2] In addition, detailed estimate for Staff Quarters, | Detailed estimate for Staff Quarters, Boundary wall,
Boundary wall, approach road etc has not been | approach road etc has been submitted with DPR in page
submitted with DPR.SPMG/UPJN may provide the | number 123 to 126 & 150 to 160,
same to support the estimate,
Noted
22 |As per DPR, 15 years O&M ecstimation, | O&M for 15 vear has been estimated as per latest
maintenance cost has been escalated as 5% per | NMCG Guidelines .
year which is not as per NMCG Guidelines.
SPMG/UPIN may be re-estimated as per NMCG
Guidelines. Complied
23 | As per DPR, per annum cost for manpower, | Detailed estimate for electricity, Diesel and chemical
Electricity, chemical and Fuel cost has been | has been given in DPR page number 31 & 149,
estimated however, detailed estimate for electricity,
Diesel and chemical has not been provided.
SPMG/UPJN may provide the same toreview. Complied
24 | As per DPR, project cost has been estimated as Rs | Costs have been reduced where there was potential to
33.91 Cr including GST. However as per PMC | reduce the cost, has been reduced.
NMCG project cost can be reduced by almost 25%
by optimizing as suggested. Ok Noted.
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e — _ REGIONAL LABORATORY OFFICE RAEBARELI
W UTTAR PRADESH POLLUTION CONTROL BOARD
\;:%wﬁw ) C-Block, Avas Vikas Colony, Indira Nagar, Raebareli

[TESREPORT % AT ERIUABORATORY (SURFACERVATER)

Ref no-ll]36767/Raebaréli/2021 , Date:03/02/2021

1- Sample Location: Ram Lila Maidan Drain Before Bic Remediation ,Pratapgarh
2- Sample Source: Drain -
3- Type of sample : Surface Water > .

4- Sample Collected By : Manish Tripathi, SA

5- Odour : None

6- Quantity and Packing : 2 liter Plastic Container 125 ml Glass Bottle

7- Date of Sample Collection : 23/01/2021

8- Analyis Indented by : RO Racbareli

9- Date of sample receipt in Lab : 25/61/2021

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.89 02-12
Suspended Solids , 2540 D Total Suspended mg/1 88 5.0 -10000 mg/1
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Sohds ' mg/] 1866 5.0 -10000 mg/1
dried at 180 0C &
Total Solids , 2540 B Total Solids dried at 103- mg/l 1954 5.0 -15000 mg/]
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 38060000 <].8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 1700000 <1.8 MPN/100 ml &
. above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/] 58 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 320 4.0 -1000 mg/1

Analysed by
iMA Siddiqui(MA)]

MAHESH CHANDRS 2505 i aves

KASHYAP /‘.' mil.ﬂ?b!uﬂjl
Authorized by
Mahesh Kashyap ASO ! Digitally si
H i Digitally s d
Am It ﬁ\J)y }I\mlt N:i:?a
MlShraf Date 2021.02.03
Regional d cor

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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Water Quality Criteria

Bt

Designated_Best_Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
o - pH between 6.5 and 8.5
treatment but after disinfectiont Dissolved Oxygen bmg/] of more
Biochemical Qxygen Demand 5 days 20°C Zmg/l or less
Outdoor bathing (Organised B Total Coliforms Organism MPN/100m] shall be 500 or less pH
e (Org ) between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/1 or less
Drinking water source after conventional C Total coliforms Organism MPN/100m| shall be 5000 or less
ol : pH between 6 1o 9 Dissolved Oxygen 4mg/l or more
treatment and disinfection Biochemical Oxygen Demand 5 days 20°C 3mg/] or less
Propagalion of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
o Free Ammonia {as N) [.2 mg/l or less
Irrigation, Industrial Cooling,Controlled Waste E pH between 6.0 to 8.5
& : dis osa]g Electrical Conductivity at 25°C micro mhos/cm Max.2250
P Sodium absorption Ratio Max. 26
- Boron Max. 2mg/]

Source: http://www.cpcb.nic.in/wqstandards/

&

€@




e REGIONAL LABORATORY OFFICE RAEBARELI
ﬁ ~ UTTAR PRADESH POLLUTION CONTROL BOARD
i i%‘*“ C-Block, Avas Vikas Colony, Indira Nagar, Raebareli

Ref no-11136763/Raebareli/2021 Date:03/02/2021

1- Sample Location: Ram Lila Maidan Drain After Bio Remediation ,Pratapgarh
2- Sample Source: Drain @

3- Type of sample : Surface Water

4- Sample Collected By :-Manish Tripathi, SA

5- Odour : None

6- Quantity and Packing : 2 liter Plastic Container 125 ml Glass Bottle
7- Date of Sample Collection : 23/01/2021

8- Analyis Indented by : RO Raebareli

9- Date of sample receipt in Lab : 25/01/2021

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 8.31 02-12
Suspended Solids , 2540 D Total Suspended mg/1 36 5.0 -10000 mg/1l
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissol¥ed Solids mg/l 1692 5.0 -10000 mg/l
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1728 5.0 -15000 mg/]
105 0C
Total Coliferm, 9221 B Standard Total Coliform MPN/100 ml 2100000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 1300000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/! 36 1.0 -1000 mg/|
COD, 5220 B Open Reflux Method mg/] 144 4.0 -1000 mg/1

Analysed by
M A Siddiqui(MA)]

MAHESH . Digitally signed by MAHESH =

CHANDRA Bt 200 02 5810

HASHYAP s

Authorized by

Mahesh Kashyap ASO - A t i Digitally signed by
mi AAmit Mishra

H # _.Date: 2021.02.03
Mishra 7 17:00:45 +05°30°

Regional Officer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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Water Quality Criteria
Designated_Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
o : pH between 6.5 and 8.5
treatment but after disinfection Dissolved Oxygen bmg/l or more
Biochemical Oxygen Demand 5 days 20°C 2mg/] or less
Outdoor bathing (Organised) B Total Coliforms Organism MPN/100ml shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/] or less
Drinking water source after conventional Cc Total celiforms Organism MPN/100ml shall be 5000 or less
. ol : pH between 6 to 9 Dissolved Oxygen 4mg/l or more
treatment and disinfection Btochemical Oxygen Demand 5 days 20°C 3mg/l or less
Propagation of Wild life and Fish&ries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (as N} 1.2 mg/l or less
Irrigation, Industrial Cooling,Controlled Waste E i pH befween 6.0 to 8.5
disposal Electrical Conductivity at 25°C micro mhos/em Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/|

Source: http://www.cpch.nic.in/wgstandards/
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- REGIONAL LABORATORY OFFICE RAEBARELI

@ﬁ, UTTAR PRADESH POLLUTION CONTROL BOARD
: miaw C-Block, Avas Vikas Colony, Indira Nagar, Raebareli
Ref no-l1136727/Raebaregli/2021 Date:03/02/2021

1- Sample Location: Bhuliapur Drain, Before Bio Remediation ,Pratapgarh
2- Sample Source: Drain
3- Type of sample : Surface Water )
4- Sample Collected By : Manish Tripathi, SA
5- Odour : None
6- Quantity and Packing : 2 liter Plastic Container 125 ml Glass Bottle
_7- Date of Sample Collection : 23/01/2021
8- Analyis Indented by : RO Raebareli

9- Date of sample receipt in Lab : 25/011/2021

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.95 02-12
Suspended Solids , 2540 D Total Suspended mg/] 68 5.0 -10000 mg/l
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 1602 5.0 10000 mg/1
dried at 180 0C *
Total Solids , 2540 B Total Solids dried at 103- mg/| 1670 5.0 -15000 mg/l
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 6300000 <].8 MPN/100 ml &
Fermentation Technique) above
Fecat Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 3100000 <1.8 MPN/100 ml &
. above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 44 1.0 -1000 mg/l
COD, 5220 B Open Reflux Method mg/] 256 4.0 -1000 mg/1

Analysed by
[Nagmani Kumar (JRF)]

MAHESH CHANDRA CtnDis KKSHAP

KASHYAP + Date:2021.02.03 1521:32 5
J6 D50 ~
Authorized by
Mahesh Kashyap ASO [
AMIE e,
Mishra /-
Regional Officer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.



Water Quality Criteria

-’ Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
- - pH between 6.5 and 8.5
treatment but after dlslnfectlon Dissolved Oxygen 6mg/] of more
Biochemical Oxygen Demand 5 days 20°C 2mg/l or less
Outdoor bathing {Oreanised B Total Coliforms Organism MPN/100ml shall be 500 or less pH
- g ( g ) between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/l or less
Drinking water source after conventional C Total coliforms Organism MPN/100m] shall be 5000 or less
ol : pH between 6 1o 9 Dissolved Oxygen 4mg/l or more
treatment and d]Slnft:CthI‘l Biochemical Oxygen Demand 5 days 20°C 3mg/| or less
Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/] or more
Pag & Free Ammonia (as N) 1.2 mg/] or less
jeati i i led Waste E pH between 6.0 to 8.5
Irrigation, lnduStr]ali.COOhr]lg’ContrOI ed 8 Electrical Conductivity at 25°C micro mhos/cm Max.2250
15posa Sodium absomtion Ratio Max. 26
) Boron Max. 2mg/1

Source: http://www.cpch.nic.in/wqgstandards/
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—— REGIONAL LABORATORY OFFICE RAEBARELI

X ‘% UTTAR PRADESH POLLUTION CONTROL BOARD
\P‘*'#’fvr!ﬁ,‘& C-Block, Avas Vikas Celony, Indira Nagar, Raebareli
Ref no-11136698/Raebareli/2021 Date:03/02/2021

1- Sample Location: Bhuliapir Drain, After Bio Remediation ,Pratapgarh
2- Sample Source: Drailn -

3- Type of sample : Surface Water

4- Sample Collected By : Manish Tripathi, SA

5- Odour : None

6- Quantity and Packing : 2 liter & Plastic Container 125 ml Glass Bottle
7- Date of Sample Collection : 23/01/2021

8- Analyis Indented by : RO Raebare!j

9- Date of sample reccipt in Lab : 25/01/2021

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.81 02-12
Suspended Solids , 2540 D Total Suspended mg/l 32 5.0 -10000 mg/l
Solids dried at 103-105 0C :
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 1288 5.0 -10000 mg/l
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/| 1320 5.0 -15000 mg/]
105 0C
Total Coliform, 9221 B Standard Total Colitorm MPN/100 ml 350000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 43000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 9993 Bio mg/l 32 1.0 -100{ mg/l
COD, 5220 B Open Reflux Method mg/| 128 4.0 -1000 mg/1

Analysed by
[MA Siddiqui(MA)]

MAHESH CHANDRA, e srarng
KASHYAP * Date: 0210203152351 e
Rk o
Authorized by
Mahesh Kashyap ASO At ——
! FAmit Mishra

: ¢ Date: 2021.02.03
Mishra & 172201 50530
Regional Officer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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Water Quality Criteria

. Designated-Best-Use Class of water Criteria
Drinking Water Source without convéntional A Total Coliforms Organism MPN/100ml shall be 50 or less
Fed : pH between 6.5 and 8.5
treatment but after disinfection Dissolved Oxygen 6mg/l of more
Biochemical Oxygen Demand 5 days 20°C 2mg/1 or less
Outdoor bathing (Oreanised B Total Coliforms Organism MPN/1G0ml shall be 500 or less pH
g{(Org ) between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/l or less
.Drinking water source after conventional C Total coliforms Organisin MPN/100ml shall be 5000 or less
treatment and disinfection pH between 6 1o 9 Dissolved Oxygen 4mg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/| or less
Pr() a atioﬂ Of Wlld ]lfe and Fisheries D pH betwectt 6.5 to 8.5 Dissolved Oxygcn 4lngf] Or more
pag Free Ammonia (as N) 1.2 mg/l or less
Toat] i ] ntrolled Waste E pH between 6.0 1o 8.5
Irrigation, InduStnali-(S:Og;la?g’co rrolled Electrical Conductivity at 25°C micro mhos/em Max.2250
18p0; Sodium absorption Ratio Max, 26
Boron Max. 2mg/

Source: http://www._cpcb.nic.in/wqgstandards/
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| REGIONAL LABORATORY OFFICE RAEBARELI
,~ \% UTTAR PRADESH POLLUTION CONTROL BOARD
%wr!:ﬂ“ ' ¢ C-Block, Avas Vikas Colony, Indira Nagar, Raebareli

Ref no-11136752/Raebareli/2021 Date:03/02/2021

1- Sample Location: Police Line Draif Before Bio Remediation ,Pratapgarh
2
3- Type of sample : Surface Water

4- Sample Collected By : Manish Tripathi, SA

5- Odour : None

6- Quantity and Packing : 2 liter Plastic Container 125 m] Glass Bottle
7- Date of Sample Collection : 23/01/2021

8- Analyis Indented by : RO Raebareli

9- Date of sample receipt in Lab : 25/01/2021

Sample Source: Drain

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.79 02-12
Suspended Solids , 2540 D Total Suspended mg/l 132 5.0 -10000 mg/l
Solids dried at 103-105 0C * '
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 1708 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/] 1840 5.0 -15000 mg/l
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 9400000 <1.8 MPN/100 ml &
Fermentation Technique) | above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 2100000 <1.8 MPN/100 m] &
' above
BOD, 3 day 27 0C 1S 3025 ( Part 44): 1993 Bio mg/l 92 1.0 -1000 mg/]
COD, 5220 B Open Reflux Method mg/l 352 4.0 -1000 mg/l
Analysed by
[M A Siddiqui(MA}] @

MAHESH CH.QNDRA;: mgrﬁ:\%—;;;:m
KASHYAP Lo “Bae 20200309 151411 0300

Authorized by

Mahesh Kashyap ASO | B
Amit L

Mishr. a/s Da_teﬁ'202r,olz_o?

Regional Gfficer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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Water Quality Criteria

, Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
el : pH between 6.5 and 8.5
treatment but after disinfection Dissolved Oxygen 6mg/l or more
Biochemical Oxygen Demand 5 days 20°C 2mg/] or less
Outdoor bathing (Organised) B Total Coliforms Organism MPN/100ml shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more
Biochemical Oxygen Demand 5 days 20°C 3mg/] or less
Drinking water source after conventional C Total coliforms Organism MPN/100ml shall be 5000 or less
I : pH belween 6 to ¢ Dissolved Oxygen 4mg/l or more
treatment and disinfection < Biochemical Oxygen Demand 5 days 20°C 3mg/l or less
Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (as N) 1.2 mg/] or less
Irrigation, Industrial Cooling,Controlled Waste E ) pH between 6.0 to 8.5
disposal Electrical Conduetivity at 25°C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/]

Source: http://www.cpcb.nic.in‘wqgstandards/
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i . REGIONAL LLABORATORY OFFICE RAEBARELI

@ UTTAR PRADESH POLLUTION CONTROL BOARD
‘%"rﬁ'@“\’:& " C-Block, Avas Vikas Colony, Indira Nagar, Raebareli

Ref no-11136745/Raebareli/2021 Date:03/02/2021

1- Sample Location: Police Line Drai; After Bio Remediation ,Pratapgarh
2- Sample Source: Drain

3- Type of sample : Surface Water

4- Sample Collected By : Manish Tripathi, SA

5- Odour : None

6- Quantity and Packing : 2 liter Plastic Container 125 ml Glass Bottle

7- Date of Sample Collection : 23/01/2021

8- Analyis Indented by : RO Raebareli

9- Date of sample receipt-in Lab : 25/01/2021

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.61 02-12
Suspended Solids , 2540 D Total Suspended mg/l 72 5.0 -10000 mg/i
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 1528 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/1 1600 5.0 -15000 mg/!
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 2600000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform®Procedure MPN/100 ml 1100000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C 1S 3025 ( Part 44): 1993 Bio mg/i 48 1.0 -1000 mg/l
COD, 5220 B Open Reflux Method mg/l 160 4.0 -1000 mg/l
Analysed by }
[M A Siddiqui(MA)]
MAHESH ; Digtaly sigred by MAHESH
CHANDRA . | CHANDRA KASHYAP

Date: 20210203 15:17:42

KASHYAP . s
Authorized by

Mahesh Kashyap ASO . { Digitally signed b
Amit :’Q\AmitMishrga Y

H
: # Date: 2021.02.03
M|5hra,-f 17:17:12,405'30°

Regional Officer

&

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report periains to the sample as received in Lab.

[4]



Water Quality Criteria

°

Designated-Best-Use Class of water Criteria
Drinking Water Source without conventional A Total Coliforms Organism MPN/100ml shall be 50 or less
ot dici : pH between 6.5 and 8.5

treatment but after disinfection Dissolved Oxygen 6mg/l of more

Biochemical Oxygen Demand 5 days 20°C 2mg/l or less
Outdoor bathing (Organised B Total Coliforms Organism MPN/100m] shall be 500 or less pH
g (Org ) between 6.5 and 8.5 Dissolved Oxygen Smg/l or more
Biochemical Oxygen Demand 5 days 20°C 3Img/] or less
Drinking water source after conventional C Total coliforms Organism MPN/100m] shall be 5000 or less
t el : w pH between 6 to 9 Dissolved Oxygen 4mg/] or more
treatment and disinfection Biochemical Oxygen Demand 5 days 20°C 3mg/] or less
Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more
Free Ammonia (as N} 1.2 mg/] or less
Irrigation, Industrial Cooling,Controlled Waste E pH between 6.0 to 8.5

& : dis osa]g Electrical Conductivity at 25°C micro mhos/cm Max.2250

P Sodium absorption Ratio Max. 26

Boron Max. 2mg/]

Source: http://www.cpcb.nic.in/qutandards/

o
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V= REGIONAL LABORATORY OFFICE RAEBARELI

X 4 UTTAR PRADESH POLLUTION CONTROL BOARD
?“’Ehﬂa'ﬂ*"‘z\ C-Block, Avas Vikas Colony, Indira Nagar, Raebareli
; IR TN,
Ref No: 11136666/Raebareli/2021 Date:03/02/2021

1- Name and Address of Industry/S.T.P: Modular ISR STP (City Drain Pratapgarh) INLET ,Pratapgarh
2- Description about sampling point: INLET Medular ISR STP (City Drain)

3- Type of Sample (Grab/Composite/Integrated): Grab

4- Sample Collected By: Manish Tripathi SA ,Surendra Kumar Yadav FA

5- Colour and Odour: TURBID SEWAGEOUS

6- Quantity and Packing: 2 Liter & 1 Liter Plastic Container And125 ML BOD Bottle

7- Date of Sample Collection: 23/01/2021

8- Analyis Indented by: RO Raebareli

9- Date of sample receipt in Lab: 29/01/2021

10- method of analysis .... APHA, AWWA, WEF,23rd Edition,2017, IS 3025(Part-44) : For BOD

Parameter i ' Unit Results Detection Range
pH,4500 H B Electronic method - 7.01 02-12
Suspended Solids , 2540 D Total Suspended mg/l 152 10-20000 mg/l
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Solids mg/l 2022 10- 50000 mg/]
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2174 10- 50000 mg/1
105 0C - . )
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 12000000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure No relaxation 9400000 <1.8 MPN/100 m] &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 98 1.0 -50000 mg/1
COD, 5220 B Open Reflux Method mg/1 384 5.0 -100000 mg/1

Reference- (1)General Standards for disgharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI)
The eniveronment (Protection) Rules, 1986 source: www.cpcb.nic.in/GeneralStandards.pdf

Besides these standards,refer EPA standards for specific purpose

Analysed by
[Nagmani Kumar (JRF}]

MAHESH CHANDRA  Diptabrigres sruasi

IDAA EASHYAP

KASHYAP ) Bt 20710203 144552 40530 -
Authorized by
Mahesh Kashyap ASO Amit { Digitally signed by
- #+ Amit Mishra
H + Date: 2021.02.03
Mishra & 17aTs8 0530
Regional Officer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab,



General Standards for Discharge of Environmental

E.ironmcnt(Protection) Rules, 1986

Pollutants Part -A:Effluents (Schedule - VI) The

1 Parameter Standards
Inland Surface water Public Sewers . Land for Irrigation Marine coastal areas
” a b c d
1 Calor and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable
2 Suspended Solids mg/l, Max 100 600 200 (a) for process waste
water- 100(b) For
cooling water effluent
10 percent above total
suspended matter of
influent.
3 Particulate size of suspended solids Shall pass 850 micron - - (a} Floatableaa solids,
IS Sieve max. 3 mm
4 2(*-&*) * * * *
5 pH Value 551090 5.5t09.0 55t09.0 5.5t09.0
6 Temperhture Shall not exceed 5'C - - Shall not exceed 5'C
abave receiving waler above receiving water
temperature temperature
7 Oil and Grease Mg/l Max., 10 20 10 20
8 Total residual chorine mg/l Max 1 - - 1
9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50
16 Total Kjeldahl Nitrogen(as NH3) mg/],Max 100 - - 100
11 Free ammonia (as NH3)mg/l, Max 5 - - 5
12 3Biochemical Oxygen Demand 1] 3 days at 30 350 100 100
270C]) mg/l, Max
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2
15 Murcury(as Hg), mg/l, max - 0.01 0.0t - 0.01
16 Lcad (as Pb), mg/l. max 0.1 1 - 2
17 Cadmium (as Cd), mg/], max 2 1 - 2
18 |  Hexavalentchromium (as Cr+6), mg/l, max 0.1 2 . 1
19 Total chromium (as Crymg/l, max 0.1 2 - 1
20 Coppen(as Cu), mg/l, max 3 3 - 3
21 Zinc{as Zn), mg/1, max 5 15 - 5
22 Selenium (as Se) mg/l, max ™ 0.05 0.05 - 0.05
23 Nickel {as Ni) mg/l, max 3 3 - 5
24 2(**3) * * * *
25 2{***) * * * #*
26 2(*#*) * * * *
27 Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2
28 20*%) - )
29 Fluoride (as F) mg/], max 2 15 - 15
30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -
3 1 2 (**s) * * * *
32 Sulphide (as S}, mg/l, max 2 - - 5
13 Phenolic Compounds (as C6HSOH) mg/l, max 1 5 - 5
4 Radioactive materials: 1077 10~-7 - 10°-8 1077
{a)Alpha emitter micro curie/m! « 10"-6 106 107-7 1076
(b)Beta emitter micro curie/ml
35 Radioactive materials: 107-7 107-7 10~-8 107-7
{(a)Alpha emitter micro curie/ml 10%-6 107-6 1077 10~-6
(b)Beta emitter iicro curic/ml
35 Bio-assay test 90% survival of fish 90% survival of fish 90% survival of fish 90% survival of fish
after 96 hours in 100 % | after 96 hours in 100 % { after 96 hours in 100 % [ after 96 hours in 100 %
effluent effluent cffluent effluent




36 Manganese (as Mn) 2 mg/l 2 mg/l - 2 mg/l
Iron (as Fe) 3 mg/l 3 mgll - 3 mg/l
‘9 Vanadium (as V) 0.2 mg/l 0.2 mg/ - 0.2 mg/l
139 Nitrate Nitrogen 10 mg/] - - 20 mg/l
40 2 (#) o * * ) * *

1. Schedule V1 inserted by Rule 2 (d) of the Environment(Protection) Second Amendment Rules, 1993 notified vide G.S.R. 422
(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.

2. Omitted by Rule 2 {d)(i} of the Environment(Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R. 801 (E),
dated 31.12.1993.

3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified by G.S.R 176, dated 02.04.1996 may
be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards, refer EPA standards for specific industry Source (1):
hitps://cpch.nic.in/displaypdf.php?id=R2VuZXThbFNOYW5kY X JkcySwZGY=

(2) cpeb.nic.in/Industry_Specific_Standards.php

(1]

L4}
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- REGIONAL LABORATORY OFFICE RAEBARELI
| UTTAR PRADESH POLLUTION CONTROL BOARD

Jp-—
g ] /A3 . . .
v pr - C-Block, Avas Vikas Colony, Indira Nagar, Raebareli
{TESTREPORTIWASTEQVATER IIABORATOR YR
Ref No: 11136681/Raebareli/2021 Date:03/02/2021

1- Name and Address of Industry/S. T-P: Modular ISR STP (City Drain Pratapgarh)‘OUTLET ;Pratapgarh
2- Description about sampling point;: QUTLET Modular ISR STP (City Drain)

3- Type of Sample (Grab/Composite/Integrated): Grab

4- Sample Collected By: Manish Tripathi SA ,Surendra Kumar Yadav FA

5- Colour and Odour: TURBID SEWAGEOUS

6- Quantity and Packing: 2 Liter & 1 Liter Plastic Container And125 ML BOD Bottle

7- Date of Sample Collection: 23/01/2021 i

8- Analyis Indented by: RO Raebarcli

9- Date of sample receipt in Lab: 29/01/2021

10- methed of analysis ‘ APHA, AWWA, WEF,23rd Edition,2017, IS 3025(Part-44) : For BOD

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 7.79 02-12
Suspended Solids , 2540 D Total Sugpended mg/l 72 10-20000 mg/1
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Disselved Solids mg/l 1568 10- 50000 mg/]
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1640 10- 50000 mg/1
105 0C
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 1700000 <1.8 MPN/100 m] &
Fermentation Technique) . above
BOD, 3 day 27 0C 1S 3025 ( Part 44): 1993 Bio mg/1 ' 44 1.0 -50000 mg/1
COD, 5220 B Open Reflux Method mglt 192 5.0 -100000 mg/t

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI)
The eniveronment (Protection) Rules,1986 source: www.cpcb.nic.in/GeneralStandards.pdf

Besides these standards,refer EPA standards for specific purpose

Analysed by
[Nagmani Kumar (JRF)]

MAHESH CHANDRA, iy saned by MAkEH
KASHYAP }‘4' :Datg: 2021.02.03 15:25.34
L +05°30'
Authorized by
Mahesh Kashyap ASO . !" Digitally sigred by
yap Amlt .3~,,gmit Mishra
. ¢ Date: 2021.02.03
- Mishra o 1724145 405307
h Regional Officer

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.



General Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - VI) The
E.ironment(Protection) Rules, 1986

i Parameter Standards
Inland Surface water Public Sewers Land for Irrigation Marine coastal areas
a b C d
1 Color and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable
2 Suspended Solids mg/l, Max TV 600 200 (a) for process waste
water- 10{{b) For
cooling water effluent
10 percent above total
suspended matter of
influent.
3 Particulate size of suspended solids Shall pass 850 micron - - (a) Floatableaa solids,
IS Sieve max. 3 mm
4 2(***) * * * *
5 pH Value 55t09.0 551090 55t09.0 5.5109.0
6 Temperature Shall not exceed 5'C - - Shall not exceed 5'C
above receiving water above receiving water
temperature temperature
7 0il and Grease' Mg/l Max. 10 20 10 20
8 Total residual chorine mg/l Max 1 - - 1
9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50
10 Total K jeldahl Nitrogen(as NH3) mg/l,Max 100 - - 100
11 Free ammonia (as NH3)mg/], Max 5 - - 5
12 3Biochemical Oxygen Demand 1 3 days at 30 350 100 100
270C] mg/l, Max
13 chemical Oxygen Demand, mg/l, Max 250 - 250
13 chemical Oxygen Demand, mg/l, Max 250 - 250
14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2
15 Murcury{as Hg), mg/l, max 0.01 0.01 - 0.01
16 Lcad (as Pb}, mg/l, max 0.1 1 - 2
17 Cadmium (as Cd), mg/l, max 2 l ) - 2
18 Hexavalentchromium (as Cr+6), mg/l, max 0.1 2 - 1
19 Total chromium {as Crymg/l, max 0.1 2 - 1
20 Copper(as Cu), mg/l, max 3 3 - 3
21 Zinc(as Zn), mg/l, max 5 15 - 5
22 Selenium {as Se) mg/l, max 0.05 0.05 - 0.05
23 Nickel {as Ni) mg/l, max 3 3 - 5
24 2(**¥) ~ * * * *
25 2(#**) * * * *
26 2(***) * * * *
2;/' Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2
28 2(**%)
29 Flueride (as F) mg/l, max 2 15 - 15
30 Dissolved Phosphates (as P), mg/l, max 5 - ) 0 .
3] 2 (***) * * * *
32 Sulphide (as S}, mg/l, max 2 - - 5
33 | Phenolic Compounds (as C6H50H) mg/l, max 1 5 - 5
34 Radioactive materials: 107-7 10~-7 10"-8 10°-7
(a)Alpha emittcr micro curic/ml 10%-6 107-6 107-7 10%-6
(b)Beta emitter micro curie/ml
35 Radioactive materials: 10~-7 [0~-7 - 10"-8 1077
(a)Alpha emitter micro curie/ml ~ 10%-6 1076 1047 10%-6
(b)Beta emitter micro curic/mil
35 Bio-assay test 90% survival of fish 90% survival of fish 90% survival of fish 90% survival of fish
_ after 6 hours in 100 % | afler 96 hours in 100 % | after 96 hours in 100 % | after 96 hours in 100 %
cfflucnt cffluent cffluent cffluent




36 Manganesc (as Mn} i 2 mg/l 2 mg/l - 2 mgl
i [ron (as Fe) 3 mgfl 3 mg/l - 3 mg/l
43@ Vanadium (as V) 0.2 mg/l 0.2 mg/l - 0.2 mg/l
439 Nitrate Nitrogen 10 mg/ - - 20 mg/l
40 2 (***) * L * *

1. Schedule VI inserted by Rule 2 (d) of the Environment{Protection) Second Amendment Rules, 1993 notified vide G.8.R. 422
(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.
2. Omitted by Rule 2 (d)(i) of the Environment(Protection) Third Amendment Ruies, 1993 vide Notification No. G.8.R. 801 (E),

dated 31.12.1993,
3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified by G.S.R 176, dated 02.04.1996 may

be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards, refer EPA standards for specific industry Source (1):
https://cpeb.nic.in/displaypdf. php?id=R2VuZXThbFNOY W5kY XTkcySwZGY=
(2) cpeb.nic.in/Industry_Specific Standards.php
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